
 3५3  Papers  Laid

 (Shr:  Surlit  Singh  Barnala]
 to  lay  on  the  Table

 (1)  A  copy  of  the  Betwa  River
 Board  Rules,  1977  (Hindi  and  Eng-
 lish  versions)  publisheq  m  Notufica~
 tion  No  GSR  22  in  Gazette  of
 India  dated  the  7th  January,  1978,
 under  section  24  of  the  Betwa  River
 Board  Act,  1976  [Placed  in
 Library  See  No  LT-1699/78]

 (2)  A  copy  of  the  Annual  Report
 (Hind:  and  English  versions)  of  the
 Indian  Dairy  Corporation,  Baroda,
 for  the  year  1976-77  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and  Audi-
 tor  General  thereon,  under  sub-sec-
 tion  (1)  of  the  section  619A  of  the
 Companies  Act,  1956  [Placed  ह!
 Library  See  No  LT-1700/78]

 ANNUAL  REport  450  REVIEW  OF  INDIAN
 INSTITUTE  Or  TECHNOLOGY,  KANPUR  FOR

 1976-77  AND  STATEMENT  FOR  DELAY

 THE  MINISTER  OP  EDUCATION
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER)  I  beg  to  lay  on  the  Table

 (1)  GY  A  copy  of  the  Annual  Re-
 port  (Hind:  and  English  versions)
 of  the  Indian  Institute  of  Techno-
 logy  Kanpur  for  the  year  1976-77

 (x),  A  copy  of  the  Review  (Hind:
 and  English  versions)  by  the  Gov
 ernment  on  the  working  of  the
 Indian  Tnstitute  of  Technology
 Kanpur,  for  the  year  1970-77

 (2)  A  statement  (Hind:  and  Eng-
 lish  versions)  showing  reasons  for
 delay  in  laying  the  above  docu-
 ment  [Placed  in  Library  See  No
 LT-1701/78]

 ANNUAL  REpORT  aNp  REVIEW  OF  TECH-
 NICAL  TEACHERS’  TRAINING  INSTITUTE
 (SouTHERN  REGION),  MapRAS  FoR  1976.

 द 14  AND  A  STATEMENT

 DR  PRATAP  CHANDRA  CHUN-
 DER  On  behalf  of  Shrimat:  Renuka
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 Devi  Barkateki, I  beg  to  lay  on  the Table—

 a  a)  A  copy  of  the  Annual
 Report  (Hind:  and  Enghsh  versons)
 of  the  Technical  Teachers’  Training
 Institute,  (Southern  Region)  Mad-
 ras,  for  the  year  1976-77

 (a)  A  copy  of  the  Review  (Hind:
 and  English  version)  by  the  Gov-
 ernirent  on  the  working  of  the
 Technical  Teachers’  Training  Insti-
 tute  (Southern  Region)  Madras,  for
 the  year  197677

 (2)  A  statement  (Hindi)  and  Eng-
 lish  versions)  showing  reasons  for
 not  laying  the  above  docurrents
 within  the  stipulate  period  after
 the  close  of  the  accounting  year
 [Placed  1n  Library  See  No  LT-
 1702/78]

 ANNUAL  Report  OF  HinpusTAN  Hous-~
 ING  Factory  New  ‘Dew  ror  1976-77
 AND  URBAN  LAND  (CEILING  aND  REGU-~

 LATION)  8TH  AMFNDMENT  RULES  1977

 निर्माण और  आवास तथा  पत्ति  ौर
 पुनर्वास  मंत्रालय  मे  राज्य  मंत्री  थी
 राम  किकर)  अध्यक्ष  महादय  मैं
 निम्नलिखित  पत्र  सभा  पटल पर  रखता
 ह

 (1)  कम्पनी  अधिनियम,  1956  की
 धारा  619%  की  उपधारा  (1)
 के  अन्तर्गत  हिन्दुस्तान  हार्मिसन
 फैक्टरी  लिमिटेड, नई  दिल्ली के
 वर्ष  1976-77 के  वार्षिक  प्रति-
 वेदन  (हिन्दी  संस्करण
 की  एक  प्रति,  लेखापरीक्षित लेखे
 तथा उन  पर  नियंत्रक-महालेखा-
 परक्षक की  टिप्पणिया ं।

 [Placed  in  Library  See  No  LT-
 1703/78)

 “English  version  of  the  Report  and
 view’  were  lald  on  the  Table  on  the

 English  and  Hind  versions  of  Re-
 19th  December,  1977


